
HIGH COURT OF DELHI:NEW DELHI 

DELHI HIGHER JUDICIAL SERVICE EXAMINATION 2022 

NOTICE 

DATED:14.12.2022 

In continuation of this Court's notice dated 10.11.2022 whereby the final 

result of Delhi Higher Judicial Service Examination-2022 was declared, it is 

hereby informed to the candidates falling at Sl. Nos. 17 to 31 in the Merit List 

(Select List) that their appointment shall be subject to the outcome of WP(C) 

No. 15705/2022 titled "Ashish Rastogi vs. Hon'ble High Court ofDelhi". The 

recommendation of the candidate, namely, Mr. Aman Pratap Singh falling at 

Serial No. 32 of the Merit List (Select List) for appointment to Delhi Higher 

Judicial Service has been withheld till further orders in view of the order dated 

25.11.2022 passed tn the aforesaid writ petition. 

Qv-A- ,..., _. 
(Ravinde~AS"udeja) 
Registrar General 




